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site has already been covered with hot lava. 
GSI is in contact with Defence authorities for 
logistics support of Helicopters and ships to 
undertake further studies on the island after 
the improvement of weather conditions.

Expert Group for New Traffic Pattern In 
New Delhi

5150. SHRI PIUS TIRKEY: Will the 
Minister of HOME AFFAIRS be pleased to 
state:

Volcanic activity is a natural phenom-
ena and the outflow of volcanic lava and ash 
cannot be checked. However, the activity is 
being monitored using satellite data by 
Department of Space.

Seizure of Fake Currency Notes

5149. DR. LAXMINARAYAN PAN- 
DEYA: Will the Minister of HOME AFFAIRS 
be pleased to state:

(a) the total amount of take currency 
notes seized during the last three years;

(b) the number of criminal cases pend-
ing in courts in this regard and the number of 
persons convicted during these years; and

(c) the steps taken by the Government 
to prevent such crimes in future?

THE MINISTER OF STATE IN THE 
MINISTRY OFPARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AfFAIRS (SHRI M.M. 
JACOB): (a) and (o) . ) he registration, detec-
tion and investigation of crimes, including 
those pertaining to take currency notes are 
the responsibility of the State Governments. 
Information and statistics in this regard and 
also court cases are not compiled, co-ordi-
nated and monitored on all India basis by the 
Central Government agencies.

(c) Since the registration, detection and 
investigation is a State subject, it is for the 
State Governments to take steps to prevent 
such crimes.

(a) whether Government proposed to 
constitute an expert group to consider the 
new traffic circulation pattern being experi-
mented in Connaugiit Place, New Delhi;

(b) if so, the details thereof; and

(c) if not, the reasons therefor and the 
steps taken by the Government to remove 
irritants of the residents and traders of the 
area?

THE MINISTER OF STATE IN THE 
MINISTRY OFPARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M.M. 
JACOB): (a) to (c). The new traffic circulation 
pattern which has been adopted in Con-
naught Place by Delhi Traffic Police on 
experimental basis in collaboration with New 
Delhi Municipal Committee, has been evolved 
by the Central Road Research Institute. There 
is no proposal at present to constitute an-
other expert group.

[Translation]

Irrigation by Tehri Project

5151. SHRI CHINMAYANAND SWAMI: 
Will the Minister of WATER RESOURCES 
be pleased to state the details of the total 
area of land proposed to be irrigated by Tehri 
Dam project in Uttar Pradesh, district-wise?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN 
SHUKLA): As per the Project Report. Tehri 
Dam Project will provide additional annual 
irrigation of 2.7 lakh hectares in the existing 
command of Madhya Ganga Canal Stage-1,
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Agra Canal, Lower Ganga Canal and Paral-
lel Lower Ganga Canal. The districts of 
Meerut, Bijnore, Aligarh, Mathura, Agra, 
Muzaffarnagar, Etawah, Manipuri, Etah and 
Farukhabad would be benefitted but the 
district-wise areas proposed to be irrigated 
have not been finalised by the State Govern- 
nrient.

12.00 hrs.

[Translation]

SHRI MADAN LAL KHURANA (South 
Delhi): Mr. Speaker, Sir, the elections to 
Metropolitan Council and Municipal Corpo-
ration in Delhi were held on 5th Feb, 1983. 
Just before four days of the completion of 
their tenure the Central Government ap-
pointed the Sarkaria Commission on 24th 
December, 1987 for recommending a new 
set up for Delhi and thereafter postponed the 
election in Delhi. Now, the Sarkaria Com-
mission Report has also come. This issue 
was raised several times in the Ninth Lok 
Sabha also. The then Prime Minister and the 
hon. Home Minister gave several assur-
ances that the statehood Bill for Delhi would 
be moved in this house any time but to no 
avail. The Delhiites got nothing beyond 
assurances and announcements. Today, a 
demand for holding elections in Punjab is 
renting the air but nobody is prepared to 
assure for the elections in Delhi although 
eight years have lapsed ever since the elec-
tions were held here. Today, there is no 
elected body in Delhi which could be an-
swerable to the people. Here is the rule of 
bureaucracy which formulates and an-
nounces one sided policies. The people of 
Delhi run from pillar to post even for small 
matters. The Home Minister must make a 
statement about the elections in Delhi.

Some days ago a delegation of all the 
M.Ps from Delhi led by Mr. L.K. Advani,

called on the hon. Prime Minister said that a 
decision to this effect would be made known 
to all concerned very soon. I wanted to say 
just because last date of filing nominations in 
pursuance of the notification of elections In 
Delhi Municipal Corporation, issued on 3rd 
or 4th September, was going to expire. One 
more notification will have to be issued for 
this. The hon. Home Minister is present 
here. The people of Delhi are very distressed 
today. Let the question of giving statehood to 
Delhi or deciding its future set up be taken up 
later, but the Delhiites should not be de-
prived of their democratic rights. Elections 
should be held so that these rights could be 
restored. ( Interruptions)

SHRI ATAL BIHAR! VAJPAYEE 
(Lucknow): Mr. Speaker, Sir, there is a con-
stant demand for a legislative assembly for 
Delhi. The Congress party had also made a 
promise to this effect in its election mani-
festo. Other parties are also in agreement 
with this demand. But not to speak of provid-
ing statehood to Delhi, even elections to its 
Corporation and Metropolitan Council are 
not being held. Even there has been a dras-
tic cut in the existing facilities for Delhiites. 
Elections for Delhi must be held soon. All the 
institutions here must have elected bodies. 
These bodies must be run by the represen-
tatives of the people only. The complex 
problems of Delhi should be solved. The 
hon. Home Minister istaking much interest in 
respect of U.P. He should also take interest 
in respect of Delhi. (Interruptions)'

[English]

MR. SPEAKER: Only what Shri Ayub 
Khan says goes on record. (Interruptbns) *

[Translation]

SHRI AYUB KHAN (Jhunjhunu): I have 
been given to understand that some people

•Not recorded.




